
 Seventeenth  Loksabha

 Title:  Papers  laid  on  the  Table  of  the  House  by  Ministers/Members.

 माननीय  अध्यक्ष  :  अब  पत्र  सभा  पटल  पर  रखे  जाएंगे।

 श्रीमती  स्मृति  जूबिन  ईरानी
 ।

 THE  MINISTER  OF  WOMEN  AND  CHILD  DEVELOPMENT

 AND  MINISTER  OF  TEXTILES  (SHRIMATI  SMRITI  ZUBIN

 IRANI):  I  beg  to  lay  on  the  Table:-

 (1)  A  copy  each  of  the  following  papers  (Hindi  and  English  versions)

 under  sub-section  (1)  of  Section  394  of  the  Companies  Act,  2013:-

 (1)  Review  by  the  Government  of  the  working  of  the

 British  India  Corporation  Limited,  Kanpur,  and  its

 subsidiaries  for  the  year  2016-2017.

 (i)  Annual  Report  of  the  British  India  Corporation

 Limited,  Kanpur,  and  its  subsidiaries  for  the  year

 2016-2017,  alongwith  Audited  Accounts  and

 comments  of  the  Comptroller  and  Auditor  General

 thereon.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons

 for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  398/17/19]

 (3)  A  copy  a  copy  of  the  Memorandum  of  Understanding  (Hindi  and

 English  versions)  between  the  NTC  Limited  and  the  Ministry  of  Textiles

 for  the  year  2019-2020.

 [Placed  in  Library,  See  No.  LT  399/17/19]



 THE  MINISTER  OF  HEALTH  AND  FAMILY  WELFARE,

 MINISTER  OF  SCIENCE  AND  TECHNOLOGY  AND  MINISTER

 OF  EARTH  SCIENCES  (DR.  HARSH  VARDHAN):  I  beg  to  lay  on

 the  Table:-

 (1)  A  copy  of  the  Annual  Report  (Hindi  and  English

 (1)  versions)  of  the  Technology  Development  Board,

 New  Delhi,  for  the  year  2017-2018,  alongwith

 Audited  Accounts.

 Gi)  A  copy  of  the  Review  (Hindi  and  English

 versions)  by  the  Government  of  the  working  of  the

 Technology  Development  Board,  New  Delhi,  for

 the  year  2017-2018.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons

 for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  400/17/19]

 THE  MINISTER  OF  ENVIRONMENT,  FOREST  AND  CLIMATE

 CHANGE  AND  MINISTER  OF  INFORMATION  AND

 BROADCASTING  (SHRI  PRAKASH  JAVADEKAR):  I  beg  to  lay

 on  the  Table:-

 A  copy  of  the  Annual  Report  (Hindi  and  English

 (1)  ।  versions)  of  the  National  Tiger  Conservation  Authority,



 New  Delhi,  for  the  year  2017-2018,  alongwith  Audited

 Accounts.

 (2)  A  copy  of  the  Review  (Hindi  and  English  versions)  by

 the  Government  of  the  working  of  the  National  Tiger

 Conservation  Authority,  New  Delhi,  for  the  year  2017-

 2018.

 [Placed  in  Library,  See  No.  LT  401/17/19|

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF

 AYURVEDA,  YOGA  AND  NATUROPATHY,  UNANI,  SIDDHA

 AND  HOMOEOPATHY  (AYUSH)  AND  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  DEFENCE  (SHRI  SHRIPAD  YESSO  NAIK):

 I  beg  to  lay  on  the  Table:-

 (1)  (i)  :  copy  of  the  Annual  Report  (Hindi  and  English

 versions)  of  the  National  Institute  of  Homoeopathy,

 Kolkata,  for  the  year  2017-2018,  alongwith  Audited

 Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)

 by  the  Government  of  the  working  of  the  National

 Institute  of  Homoeopathy,  Kolkata,  for  the  year

 2017-2018.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons

 for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  402/17/19]

 (3)  A  copy  each  of  the  following  Notifications  (Hindi  and  English

 versions)  under  sub-section  (2)  of  Section  33  of  the  Homoeopathy

 Central  Council  Act,  1973:-



 The  Homoeopathy  (Post  Graduate  Degree  Course)  M.D.  (Hom.)

 Amendment  Regulations,  2019  published  in  Notification  No.  12-

 11/2010-CCH(Pt.-ID(1)  in  Gazette  of  India  dated  20"  June,  2019.

 The  Homoeopathy  (Degree  Course)  Amendment  Regulations,  2019

 published  in  Notification  No.  12-13/2006-CCH(Pt.VI)  in  Gazette  of

 India  dated  19‘  June,  2019.

 [Placed  in  Library,  See  No.  LT  403/17/19|

 स्वास्थ्य  और  परिवार  कल्याण  मंत्रालय
 A

 राज्य  मंत्री  (श्री  अश्विनी  कुमार

 चौबे):  माननीय  अध्यक्ष  महोदय,  मैं  निम्नलिखित  पत्र  सभा  पटल  पर  रखता  हूं:
 -

 (1)  (एक)  भारतीय  चिकित्सा  अनुसंधान  परिषद्,  नई  दिल्ली  के  वर्ष  2017-

 2018  के  वार्षिक  प्रतिवेदन  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  ।

 (दो)  भारतीय  चिकित्सा  अनुसंधान  परिषद्,  नई  दिल्ली  के  वर्ष  2017-2018

 के  वार्षिक  लेखाओं  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  तथा  उन

 पर  लेखापरीक्षा  _.  प्रतिवेदन।

 (तीन)  भारतीय  चिकित्सा  अनुसंधान  परिषद्,  नई  दिल्ली  के  वर्ष  2017-

 2018
 के  कार्यकरण  की  सरकार  द्वारा  समीक्षा  की  एक  प्रति  (हिन्दी  तथा

 अंग्रेजी  संस्करण)  |

 (2)  उपर्युक्त  (1)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलंब  के

 कारण  दर्शनी  वाला  विवरण  (हिन्दी  तथा  अंग्रेजी  संस्करण)  |

 [Placed  in  Library,  See  No.  LT  404/  17/19]

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  FINANCE

 AND  MINISTER  OF  STATE  IN  THE  MINISTRY  OF

 CORPORATE  AFFAIRS  (SHRI  ANURAG  SINGH  THAKUR):  I

 beg  to  lay  on  the  Table  a  copy  of  the  Outcome  Budget  (Volume  I  8  II)



 (Hindi  and  English  versions)  of  the  Ministry  of  Finance  for  the  year

 2019-2020.

 [Placed  in  Library,  See  No.  LT  405/17/19|

 12.02  hrs
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